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A

= Secretary,
Department of Rxpenditure,
Ministry of Finance, North Block,
New DeIhi,

2.
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- ii

The Secretary,
Department of Statistics,
Ministry of Planning,
Sardar Patei Bhawan, Sansad Marg,
New Delhi.

.:3, Chief Executive Officer,
National Sample Survey Organisation,
Ministry of Planning, Sardar Patel Bhawan.
Sansad Marg, New Delhi.

7. •
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The Director,
Data Processing Division,
National Sample Survey Organisation,
164, GLT Road:^ "Bara Nagar,
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t  ' VERSUS

-

'^fw f Union of Indiaw S 1^-
BecretaxY, Department-of Expenditurer# 1,

Ministry of Finance, North Block,

New Delhi,

2^ The Secretary, Deptt, of Statistics

Ministry of Planning, S

Sardar Patel Bhawan, Sansad Marg,

New Delhi.

3, Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning

Sardar Patel Bhawan,

Sansad Marg,

.  The Director

Data Processing Division

National Sample Survey Organisation,

164, GLT Road,

Bara Nagar,

Calcutta, .... Respondents,

(By Advocate 5hri V.S.R. Krishna )
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1, Sh, Pradeep Kumar Kapil S/o Sh. P .R. Kapil.

J

2.

3.

4.

5.

6.

7.

8.

9.

10."

11 .

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

"  22.

Kapoor.

Sh. Balbir Singh S/o Sh. Late. R R.N. Sharma.

Sh. P.S. Chauhan S/o Sh, K.L. Chauhan,

Mrs. indu Dutta W/o Sh. Rajender Dutta.

vrs. Swarn Issar W/o Sh. Rajesh Issar.

Sh. Krishan Chand Gautam S/o Sh. R.C. Gautam.

Sh. Satya Dev Gupta S/o Sr.. 5.K._^. Gupta.

3h. 5.K. Tripathi S/o R.-. Tnparhi,

Mrs. Shashi Sapra w/o Sh. r.3. Sapra.

v^s. Paivnesh Sharma W/c ah , r .^al.

Sh. Rajender Kumar KApoor uate Sh. H.ij

3h. Shahid All S/o Sh. Late J.S. All.

Sh. Som Nath S/o Sh. H.L. Mad an

Sfc. A.K. Gupta S/o Sh. Late. H.C. Gupta

Sh. M.L. Goel S/o Sh. R.3. Goel,

Sh. N.P.S. Khli S/o Sh. I nde r Singh Kohli.

Mrs. Sudeph Anand W/o Sh- Vinay Kumar.

Mrs. Uma Kapoor W/o Sh. A. Parsad.

Krs, Manorama Bahal W/o Sh. L.K. Bahal.

Mrs. Meeno Maheshwari W/o Sh. Rajeev Maheshwari.

Kffs. Shampa Bhattachar jee w/o Sh . 5.K. Bhattarch jee .

Sh. Vinod Kumar S/o Sh. G.R. Dondiyal.
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Smt, Usha Sreedharan F .shreedharan W/o P.Sreedharan.

Smt. Dolly Roy W/o Sh. £,K. Roy,

Smt. Madhuri Gopal Naidu W/o Sh. Gopal ^aidu.

Sh. Gangadhar Awachitrao Chandankhede S/o 3h. Awachitrao C.
Khede.

Smt. Shrl Lata Pal W/o Sh. A. Pal,

Smt, Uppal Nandi w/o Sh. D. Mandi,

Sh. Anil Dinkar Raulwar S/o Sh. Dinkar Raulwar,
Sh. Harish Chandra Natthuji Dudhe S/o Sh. Nattuji Dudhe.

Sh. Dhanraj Lahanuji S/o Sh. Lahanuji Dahat.

Sh. Prahlad Rajaram Tambe S/o Sh. Raja Ram Tambe.

Sh. Kamaldas Bhiwaji Sansod S/o Sh. Shiwaji Bansod.

Sh. Daulat Bajrao Kamble S/o Sh. Bajrao Kamble.

Sh. Ghanshyam Shripad Selve S/o Sh.'shripad Salva.

oh. Prabnakar Udav Dewaikar S/o Sh.Udhav De-.vaikar.

oh. Vinayak Laxman Bahadure S/o Sh. Laxman Bahadure.

Sh. Jagannath Padurang Dhamde S/o Sh. Pacurarg Chamde.
Sh. Dakram Mohapat Nandeshwar S/o .Mchpat Nandesiiwar.
oh. Bhaurao Kisanrao Sonbarse 5/o Sh Kisanrao Sonbarse.
Sh. Ramesh Pusaji Baracatra S/o Sh. Pusaji Baracatra.
Sh. Mansaram Motlram Nandagaoli s/o Moti Ram Nandgaoli.
Sh. Prabhunath Wasudeo Khapekar S/o Sh. Wasudeo Khapekar.

Sh.Prabhudas Ranchandra Rangari S/o Sh. Ramchandra Rangari
Sh. Jogeshwar Estarl Shende S/o Sh. Estari Shende.

Sh, Suresh Yadav Rao Ukey s/o Sh . Yadav Rao Ui^ey.

contd.
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76.

77.

7S.

79.

80.
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Sh. Gauri Shankar Dashrath Ninwae 3/o Sh. Dashrath Niwae»

Sh. Kallash Maroti Me shram S/o Sh. Maroti Meshram.

Sh. Manik Dashrath Ramteke S/o Sh. Dashrath Ramteke,

Sh. Ehoraj Nathuji Hatmode S/o Sh. A. Mathuji Hatmode.

All C/o Data Processing Division

N.S.S.O. Ministry of Planning, Nagpur.

Sh. Raj Kishora Prasad S/o Sh. Bhubaneshwar Prasad.

Sh. Amar Kvimar Sinha S/o Sh. Tribhuwan Parasac.

Sh. Alok Kumar Gupta S/o Sh. Tulsi Parsanha Gupta.

Sh. Nasaem Ahemad S/o Sh. M.d. Zainul Abedin.

Sh. Ram Chander Koeri S/o Late Sh . Deo Chandra Koeri .

"Sh. Ranjeet Baneriee S/o Late S,h. Anil Kumar Saner jee .

Sh. Ram Krishna Bose S/o Lae Sh. Bimal Krishna 3ose .

Md. Suliman S/o Late Sh . Panchu M.ian.

\

All C/o Data Processing Division

N.S.S.O. Ministry of Planning,

Giridih. ... .Petitioner/Applicants

l(By Advocate Mrs.Shyamla pappu, Sr.Counsel with Sh.pramod
Kumar & Sh.R.Krishnamurthi)

Versus

Union of India

1. Secretary

Department of Expenditure

Ministry of Finance, North Block,

New Delhi,

contd,
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Secretary

Departrnerrt of Statistics

Kinistry of Planning>

Sardar Patel Bhswna#

Sansad Marg,

New Delhi.

3. Chief Executive Officer,

National Sample Survey Organisation

Ministryof Planning,

Sardar Patel Bhawn,

Sansad Marg, '^ew Delhi.

So The Director

*"■3-3 F r* o c — s s i n I; IT* i v x s i o n

Na-.ional Sample Survey Oraanisation
Ministry of Planning,

GUT ROad, Bara "agar,

Calcutta.
^esoonceents

{By Advocate Shri V.S.R. Kffishna )

contd,
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^  Sh, Om Prakash S/o Sh, Shiv Charan Das3.
t

Sh. R.L. Dhingra S/o Sh, Bisakh Rare Dhingra.

Sh, B.L, Taneja S/o Sh, (^ate) Sawal Rare RK Taneja,

Mrs. Ku3uro Data Mathur W/o Sh. R.B.Mathur.

Sh- Jyotl Parkash B/o Sh, Bhlm Sen,
Mrs, Kandnan Talwar W/o Sh, M. Talwar,

7, Sh, P.R. Agnihotri S/o Late Sh. H.£, AgnAhotri

8, r^h. Pooll 3/o Late Sh, R.'*. PopLl,

T,R, Chavla S/o Sh, Sardari Chawla

All C/o Data Processing Centre,

N.S.S.O, Deptt, of Statistics, *

Ministry of Planning, Hansw Bhawan,

New Delhi,110002,

o , Sh, R,N, Patil S/o Sh, N. Patil.

Sh, R,M, Bagade S/o Sh, M, Bagade,

11. Smt, G,G, Gajbhe W/o Sh, G, Gajbhe,

13, Sh, S,R, Paul S/o Sh, R, Paul.

Sh, S,S, MuWierjee S/o Sh, S,K. Mukherjee,

Sret, R, Bhattacharya W/o Sh, H. Bhattacharya,

Sh, P.P. Meshrare 3/o Sh, P, Meshrara,

17, Sh, D,A, Sharebharkar S/o Sh, A, Shand^harkar,

18, Sh, P,D, Bhagat S/o Sh, D, Bhagat.

%

V
contd.,
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Gaoler B/o Sh»R. Oauple*

Hlntnat V# Olijb^ya S/o Sh.V, Oajbhiye (Row posted

r^S* ns^ran B/o X«ate Sh. Mashram

j Wta Proeaaslng Division,

R«5,S,0», Ministry of Planning,

vjZ3.

25.

26.

SlT-

Miss Aaima Bisvas D/o Sh. Umapati Blswao

Sh, Aflhim Chafer ̂ee s/o Late Sh, Bibhuti Bhushan Chatter joe

Miss Shanfcl Ottpta D/o Sh. Ananth Nath Gupta

Sh. Mangal Rgmar S/o Sh.(Late} Beni Pandit.

Sh, Bhim Sln^ S/o Sh. Durga Pd. Harijan (N3S0 Ahemadabad)

S.V. ^ "EiVx*.-,-rw* "5s\o- VixJrc. CsV^tLC-a '9-5-0 TSV^O-I

All C/o Data Processing Division,

B.S.S.Oo, Ministry of Planning,

Giridih, .. .Pet itioner^O^ppkicants.

(By Advocate Mrs.Shyamla pappu,Sr.Counsel with Sh.Pramod
Kumar & Sh.R.Krishnamurthi)

Versus

Dniaon of India

I

1 • Secretary

B®ptt. of Expenditure

Ministry of rlhance, Worth Block

Dislhi •

contd.
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2.1 f be Secretary
I -> ■

pgp^t* of- Statietics#

Ministry of Planning

Sardar Patel Bhawan,

Sanaad Marg, Raw Delhi.

3. Chief Executive Officer

Rational Sanple Survey Organisation

Ministry of Planning,

Sardar PSel Bhawan,

Sansad Marg, New Delhi,

4 ̂ The Director

juata Processing Division
I

National Sample Survey Organisation

Ministry of Planning

GL"^ ROad, Bara Nagar^

Calcutta,

(3*v* Advocate £hri V.S.R. Krishna )

,, Resoonden^

contd...
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1, Sh, K.K. Patney, S/o Late Sh. Jassu Rarp

2, Mrs, Krishna K'jrr.ari W/o Late Sh, Amar Nath

3, Ms, Mamta Chowdhury D/o Late Sh, S.Sengupta

4, Sh, P.M. Kiurian S/o Late Sh. Chacko Mathew

5,

6,

•n

' •

8.

o
^ •

10,

11,

12,

13,

14,

Sh, Ashit Ranjan Guha S/o Late Sh. Jadunath Guha

Nikhil chnndra Shaterjee S/o Late 5h. Kashi Nath Chaterjee

Sh. Sumekhal Das 3/o Late Sukhenc,ra She Das

Sh. Sudhansn Ranjan Senguta S/o Late Sh.. Jocancer Dh.Sencruot;

Sh. Kali Pada S.aha S/o Late Sh. Basanta K.Saha

Sh. Satva Ranjan Kaiyilal S/o Late Sh. Susnil Kunar -laivilal

Sh. A jit Mohan ShouKcrb^^S/o La e SH. Manrhar Ghounharv

Sh. Hari Frasac-Baner jee S/o Late Jatinencra Banneriee

Sh. Kalachand Mukherjee S/o Late Netaii Snand Mukherjee

Sh, Pawan Kamer S/o Sh. Satnarain

all c/o General Secratam/

National Sample Survey S-ployees Organisatisn

(By
Sh

Hans Bhawan-rll, .New Delhi.2,

Advocate Mrs,Shyamla pappu,Sr,Counsel with
.pramod Kumar & Sh,R,Krishnamurthi )

Ve rsu s

Union of India

.. .Petitioners/

Applicants,

L

1. Secretary# Deptt. of Expenditure

Ministry of Finance, North Block#

New Delhi.

contd,,.
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The Secre-tary#

Departmerrt of Statistics

o£. Planning, 3ar<?ar Fatal shawan,

Sansac?. Marc, New Delhi.

Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning,

Sardar Patel Bhawan,

Sansad'Harg, New Delhi.

4. The Director

Data Processing Division

National Sample Survey Organisatiot

GLT Road, Bara Nacar,

Calcutta .

(By Advocate Shri V.S.R. Krishna )

p.esponoents,

f'

contd,..
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Sh^Ser. Gupta ̂ /o Sh.(Late) L.M.Sengupta

OA 615/99

I'
Mrs. Sarla Vaid W/o Late Sh, S.P. Vaid

Hrs.K.K.Girdhar W/o 3h. Prabhu Dayal Girdhar

Mrs. Raj Mallick w/o Sh. O.K. Mallick

Ms. P.SengupJta D/o Late Sh. Satybrata Dasgupta

Ms. Chhava Dutta D/o Late Sh. K.M.Ghosh

Ms. Pronati Dutta P/o Late Sh.R.R. Ghose ,

Mr. R.K. Katyal 5/o Late Sh. Ch. G.R. Katyal

i
I,

5.

6.

7.

9. Sh. A.3. Roy Choudhart'' 3 /o Lsxit S.v^

10. Mrs. Karuna Mii-ra P/o S--

H, Mr. Yasin Ansari S/o S=.V\ V.d^ 9tx-r.c.r>v-'. Wiv.®

1^

13.

1  .

15.

IQ.

17.

18.

H-

2 6.

27.

n.

21.

/  OW \ -Ao Vka-tva-i LjsA 2>€-oMrs. Dipti Sen Gupta W/o SsV^ VmAc.

Mrs. Aparana Fauzdar W/o "SiVn-

Mrs. Namita Sarkar W/o

Mrs, Reba Gupta 0/o 'SVi-

Sh. Sasanka Sen S/o Late Sh. Swandra Kumar Sen

Gour Ch, Anon S/o Late Sh. Sadhan Ch. AAwon

Sh. ChanChL Kumar Chathaha s/o Late Sb. Sushi 1 Kumar Chaltya

Sh. Anil Kumar S/o Sh.-Radha Ballabh Kundu

Sh. ffaridas Ganguly S/o Lbe Sh . Satydndra Kumar Ganguly

Sh. Himangshu Kbmar Ghoseh S/c Sh.(Late) Girindra Kumar Ghosh

Sh. Subal Chandra Maity S/o La^e 5h. Rashal Ch. Maity

Sh. Bhol=> M-iicb=>^■'op S/o Late Sh. Krishna Ch. Kukherjee

ft
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r
contd,,,
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Tfc Sh. Aroal Kumar Sen S/o Late Jayanta Kumar SenSV,. C_V>o.\\orMee S\o S^^ D C.Vv>i^cJ|^c<.
.  .AllC/o secretary.

National Sample Survey Organisation,
P

^ • ETmployees Association,

Hans Bhawan-II,

New Delhi.2,

(By Advocate Mrs.Shyamla pappu,Sr.Counsel with
Sh.pramod Kumar & Sh.R.Krishnamurthi )

Versus

Union of INdia
t

1, Secretary,

Deptt. of Expenditure,

Ministry of Finance, '"crth Block,

New Delhi.

2. The Secretavr,

Department of Statistics

Ministrv of Planning, Sardar Patel Bhawan,'

Sansad Marg, New Delhi.2

3. 'Chief Executive Officer

National Sample Survev Organisation,

Ministry of Palanning, Sardar Patel Bhawan,

.Petitioner/
AcDlicarrts,

Sansad Marg, New Delhi.2,

The Director

Data Proceesing Division,

National Sample Survey Crganisatin,

■  Ministry of Planning, _

'v GLT ROad, Bara Naaar, Calcutta.
^  - •

.  CaloJtta.

(By Advocate Shri Kxishna )

...Respondent.
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OA 616/99

1. \ Aloka Dutta D/o Late Sh. S.C. Ghose

2. Ms, Kamlesh Katiya-l D/o Late Sh. C.L. Sharma

3,. Sh, A.C. Bhar S/o Late Sh. P.C. Bhar.

All C/o Data Processing Centre,

N.S.S.O, Ministry of Plannina,

Hans Bhawan, Mew Delhi. 2,

4.

5.

o,

7,

10,

11,

12,

13,

14,

15,

16,

t

Mrs. Pushpa Biswas W/o Sh. Rradic Kuner Biswas

Mr. Mlhir Ku-.ar Sarkar 3/cnSh. Krishna frasanna Sarkar,

Mrs. Kusuti Kali Biswas W/q Late Bikash Chandra Biswas,

Mr. Ashis Kumar Das S/o sh. Sacananda Dax.

Ittam Das S/o Sh, {La*:e) Mcncrosh Chandra Das.

Mr. Mono jay Ghanti S/o Late Bepir. Behari Ghanti.

Hr. Dibyendu Kumar Ghoshal S/o Late Heramb Ch. Ghoshal,

Mr, Sushen Chandra Das S/o Late Krishna Pada Das,

Mr. Amal Kumar Mukherjee S/o Late Jitendra Math Mukherjee,

Mr, Dinesh Chandra Dalai S/o Late Chandra Mohan Dalai,

Mr, Pramathes Roy S/o La-.e Rajen Roy.

Mr. Suoriya Gupta S/o Late Sh. Samindra Krishna Gupta,

Mr. Manish Chaudhary S/o Late Hartbhajan Chaudhuri

contd,,.
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18.

19.

20.

21.

22.

23.

28.

25.

26.

27.

2B.

'9.

30.

31.

32.

33.

34.

35.

36.

37.

38.

39.

40.

-41.

42.

-IS

MS. Geeta Ghosh D/o Late Mahendra Ch. Ghosh.

Mrs. Sabitri Deb W/o Sh. Chitta R. Del.

Mr. Tarak Ch. Dutta. S/o Late Bisnucharan Dutta.

Mr. Nripendra Mohan Basu 3/o Late Ramani Mohan 3asu.

Mr. Anutosh chakraborty S/o Late Gopal Chandra Chakarborty.
Mr. Keshab Chandra Biswas S/o Late Phanindra Nath Biswas.

Mr. '"imir Baran Paul S/O Nail Krishna Paul.

Mti Tapate Chakarborty W/o Sh. Amal Kumar Chakarborty

Mr.s Ratna Khan W/o Late Sailendra Nath Khan.

Mr. Santosh 9*^ Late Jaytandra Lai St!!-.

Mr. Partha tarathi Bhattacharjeo S/o Amulya Kumar Bhattacharl

Wr. 5unil Kumar Ghosh S/o Late Narayan Ch. Ghosh.

Mrs, ̂ Chinu Bhattachar^^ree W/o Late Sh. Bupesn Ch. Bhattacnar\'e

Mr. Sandir-an Ray S/o Late Rajencra Chandra Ro^■• .

■'r. Chitta Ranian Kun 'u 5/o Lato 3h, Chaitanya Snaran Kundu.
Mr. Sital Paul S/o Late Sh. Sashi Kant a Paul.

•■",r. Sunil Kumar Roy S/o Late Sh. Battkrishns Roy,

Mr. Bimal Das Gupta S/o Late Nila Ram Das Gupta.

Mr. Biraj Kumar Basu S/o Birendra Nath Basu.
Mr. Ram Chandra Das S/o Late Purna Chandra Das.

Mrs. Bela Dutta W/o Late Sh. B Sudhir Dutta.

Mr. Dibakar Pal S/o Sh. Bishnu Pada Pal.

Mr. Jiban Kishore Dev S/o Late Sh. Jatindra Lai Dev.

Mr. Ranjit Kumar Mandal S/o Date Tulsi Ch. Mandal.
Mr. Bijon Lai Ghosh S/o Late Sh. Girija Nath Ghosh.
Mr. Sakti Ranjan Mukhopaflhyay S/o Late Sh- Santi Ranjan

All C/o Data Processing Daivision, N.S.S.O.,

Ministry 'of Planninc. Calcutta.
(By Advocate Mrs.Shyamla pappu. Sr.Counsel with

'  Shri pramod Kumar & sh,R,Krishnamurthi )
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W  VERSUS

Union of India

Secretary, Deptt. of Expenditure

Ministryf of Finance, North Block,

N ew Delhi.

f-

if-

A

The Secretary,

Department of Statistics,

Ministry of Planning, Sardar Patel Bhawan,

Sansad Marg, New Delhi,

3, Chief Executive Officer

National Sample Su2r.'ey Organisation

Ministrs' of Planning ,

Sardar Patel Bhawan, Sansad Marc,

New Delhi,

4, The Director

Data Processing Division

National Samole Surn.'ey Organisation

Ministry of Planning,

GLT Road, Bara Nagar,

Calcutta, Respondents,

(By Advocate Shri V.S.R, Krishna )

contd,,

U
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OA 617/99

.i

1.

2.

3.

4.

5.

Sh, Kuldeep Sharma 5/ o 3hri G.K.Sharma

Sh. Arvind Cairae S/o Late 3hri M.P.Cairae

Sh. H.C. Mehra 5/o Late Sh. Chaina Ram

3h. K.C.Sharnia SA Shri Vasuceo Shama

3h. s. 3hattachar-,-a 3/0 Late 3h. H.3hattachar;/a
All C/ 0 Data Prcxressina Centre,

National Sample Sa-/ey Organisation

Department of Statistics,

Ministry of Planning,

Hans Bhawan II,

New Delhi-11 000 2

/f.

BHri Hd. ALl Asgar Mandal S/o Sh. Ishaque Hondal

7' Sh. Pradlp Choudhary s/o Shrl Slta Ram Choudhary
fy

contd.
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Q  3h. subhash Chandra Kov S/o Gh. Bijay Krishna Roysh. cyoti Ghosh S/o Late Sh. Narendra Hath Ghosh
r- /— r -n-ci Qp Ranisn Chsttoraj

^o. Sh. Jaobandhu Chattoraj e/o La e Sn. -hitt-
U. Sh. Ku^atesh Das S/o Late Sh. Dinesh Chandra Das

Sh. subrata Roy S/o Sri Cwipendra Karayan Soy
Sh. sar.ir Kua,ar Chondhary S/o PraEulla Ch. Choudhary
Sh. AshoK Kuraar Boso 3/o Late Anal Chan-=er oose

IS. Sh. Karal Kumar Datta S/o '.ate Ch:ntamani Dutta
Sh. Buddhdsv Paul S/o Surya 1'a ray an Paul

p. Sh. Susanta Dutta 3/o

Sh. Shvanalesh So. Si.awas ^/o

Sh. As-'-k Kumar Guha -ai'jmcar a/-, c. .oni-....e_..r,

Sh. Kumar Math S/o Data - - nsh-a. -a-..
-  -/^ cr'n -i.-r-o ~b"i ••'.anti '-aP-imdar

.  Sh. Aryan --'.ajumGaa.. 3,/- - -

S^t -eniu Das 9 W/o DiPak Das

Sh. Daval Kumar Ghosh S/o Sh. ;-an^_ -.ol

3h. SantanuTapa^ar 3/o Kata 3h . Sushil Kr. Tapadar

JjS 3h. Gsral GDandra Para 5/o Dato D"iran-a Path Pana
at. Sh. su/umar Das s/o Late Hsrdhan ;er

2n Smt.Arerna Bhaumik w/o Sri Anadi ;na-jmiK
as Smt. "Kakali Dev vl/c pradip Kr. rev

Sh. SDumendra Kumar 'ohsnby S/o C-orai oohantny
3.0. Sh. Fanchkari Das s/o Late Sh. Oa- la

3.1. Sh. Soumen Goswam' S/o Lie Sh. !'ani Gppal Goswami
3.1, Dr. rrasanta Bos- S/o Lata Tara Xanto Bose
33. sm;. 'jma Chat - opadhyay W/o Gh. Amitabha Chattopadhyay
31^. ■ smt. Shobha Chattopadhyay W/o Dr. Ashok Chattopadhyay
35 Smt. Lily De W/c Dr. 6 Prabir Kumar De

contd,,.
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5^.

S^.
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Stnt. Snigdha Bai^^

Prabir Bose S/o Late Sh. Pnamatha Nath Bose
Sh, PradBP Kumar Deb S/o Lat Sh. Nepal Ch. Deb
Sh. Sauresh Basu S/o Late Sambhunath Basu

Sh. Kabindra Nath Das S/o Sh. Haripada Das

Sh. Gautam Mitra S/o Late Arun Chandra Mitra

Sh. Bishwarup Basu Mallick S/o A jit Basu MallaicV.

Sh. Dipak Das S/o Nagencra Nath Das

Bs. Stb^hismata Biswas W/o Dr. Kuntal Biswas

Sh. Ashok KUmar Chatterjee 3/o Late A jit Shatterjee

Sh. Utpal Datta S/o Sh. hancaculal Du^^i

Sh. Marinal Kanti Nandi S/o Sri Mrityur.jeya Nanci

Sh. Alok Kunar Chakarborry 5/o Sh. A jit Ku~ar -^haKtrror y

3h. Arunava Dutta S/o Sri Sudhir Kr. Dutta

Sh. Shekjiar Ganguly S/o Late Sati sK Sh. Ganc^uly

Sh . Janaranjan Haider S/o uate ^ iban .^utia-

Sh. Subhanshu Ghosh S/c Harsndra Nath Gnosn

5h. Bavi Shankar Hishra SA Sri Shashi ^nusar. iis^.-a

Sh. Subrata Bhattachart'a 5/o Sri Citdndra Natn Bnc^ttachary
Sh. Sujo\' Kumar Haldar S/o uate oarcj :-uma. al-a-

Sh. Samir Kumar mONral S/o Sri Gobindo Lai hondal

Sh. Tapan Kumar Nag 3/c Late Surendra r^atn lag

Sh. Gautam Prasad Ghosh S/o Late Ganesn •-hancra Gh-sh

Sh. Subir Kr. Sarkar S/o Late Pramatha Nath- Sarkar
gupta S/o Late FrafuUa Kumar Dasg-upta

Sh. Dhurjati Gupta S/o Late Ashok Kr. Gupta

Sh. Anup CHatterjee S/o Sri Arun Kumar Chatter jee

3h. Vinayak Mahatpure S/o Ramran G. Mahatpure

Oo o * •
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■ "'s' - ■■^JiJ'y^''i

a

Sh. Deb§shish Choudhury S/o Late Sh, Hari Bhajan Choudhury

Sh. Sudhakar Pal S/o Sh. Bishnupada Pal

Sh. Dilip Kumar riebnath S/o Late Sh. Radha Goinda Debnath

Sh. Fromode Roy Chakarborty S/o Ratesh Chandra Roya Chakrborty

Smt. Santa Raha W/o Asit Baran Raha

Sh. Dipankar Roy S/o Sh. Anildendu Roy

Smt. Bandana Hazra V^J/c Mr. M.N, Hazara
^s^dlcx o %:iACtTr>

All c/o Data Processing Centre

N.3.S.O. Minis rv of Flanninc Calcutta.

11- £h. Pulak Kumar Char S/o Late Sh . Sudhanshu /'aravan Thar
/c Giricih ^tzi:

7Vf.

'^S

Sh. Prakash M. Bapat 3/o Haha^'^errac R..~apat

Sh. JShyam Sunder P.. Lakhote S/o Bam Frasad D. Lakh.ote

Sh .Chanderkant G. Thakur 3/o Gaiananrao V. Thakur

Sh. Shrikrisan K. Rathi S/o Kanhaiya Lai P-arhiji

Sh. Ishwar N. Cade S/c "ara"^'anrao Zade

All C/o Data Processing Centre

N.S.S.O. Ministry of Planning,
»

Kagpur. .. . .Petitioner/Applicants,

(By Advocate Mrs.Shyamla Pappu,S r.Counsel with Shri
pramod Kumar and Sh,R.Krishnamurthi )

Union of India

Secretary, Depatt. of Expenditur?

Ministry of Finance, North Block

Mew Delhi.

II  1

L. "
contd,.

a



,  rr.

-2 4-

The Secretary,

X>eptt. of Statistics,

Jlinistry of Planning,

Sardar Patel Shawan,

.Sansad Harg, New Delhi.

i

a

3. Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning,

Sardar Patel Ehawan, Sansad Marg,

New Delhi!

4. The Director

Data Processing Division

National Sample Survey Oroenisat:

Ministro- of Planning,

GLT Roac, Bara Nagar,

Calcutta. .Resoondents,

(By Advocate Shri V.S.R. Krishna )

P
contd,.
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ORDER

T^nT^^hlP Smt. Takahmi SwnminsthftP■ Mf^pgrU?.

The applicants in the aforesaid eight Original
Applications are aggrieved by the action of the respondents in
rejecting their "claim for implementation/extension of the
benefits of the orders of the Hon'ble Supreme Court to them
dated 9. 12.1996 in Hari Shamrao Nimje 4 Ors. Vs. Union of
India & Ors. (Civi1 Appeal No. 16741/96 arising out of SLP
(C) No. 18948/95) read with the order dated 25.9.1998 in
Chandraprakash Madhavrao Dadwa & Ors. Vs. Union of India &
Ors. (Review Petition 2096/95 in Civil Appeal No. 5008/98
arising out of SLP (C) No. 16646 of 1996) . According to
them. the orders passed by the Supreme Court in those
petitions have been filed by others who are similarly placed
like therD and are working in the Data Processing Centre under

the Ministry of Planning. Government of India and holding the
same posts and designations as the present applicants. The
applicants claim that they are entitled to the new pay scales
of Re. 1600-2660 instead of Rs. 1350-2200. Rs.2000-3200 instead

.  of Rs. 1600-2660 and Rs. 2375-3500 instead of Rs. 2000-3200

w e. f. 1, 1. 1986 or the date of their promotion,whichever is

later and to be fitted in the appropriate grades in the
I

redesignated posts.

2. The Apex Court in Hari" Shamrao Nimje's case

(supra) allowed the appeal and set aside the Tribunal's order
by order dated 9. 12.1996. The respondents were directed to
f j the appellants as Grade B Data Processing Assistant in

the pay scale of Rs.2000-3300 with all further consequential

benefits. It was further clarified by order dated 24. 10.1997

that the pay scale will be Rs.2000-3200. Thereafter in

Chandraprakash Madhavrao Dawda's case (supra), the Hon'ble

f
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Ure»e Court in its order dated 25. 9, .998 dad declared that
the appelianta were entitled to the designation of Data
Processing Assistants Grade-Ill ( called earlier as Grade'B >
in the scale of Rs.1600-2658 with effect from 1.1.1986. the
date when the IVth Pay Commission scales came into force,
was further held that the appellants were also entitled to the _
scale of Rs.5000-8000 with effect from 1.1.1996 in view
Government orders passed in connect ion with the Vth Pas
commission recoanendations. Although the Apet Court had held
in that case that the judgement is applicable only to those 48
appellants" who were directly recruited as Data Processing
Assistants in the NSSO. Department of Statistics, Ministry of
Planning, Mrs. Shyamia Pappu, learned Senior Counsel has
submitted that in the order passed by the Hon-ble Supreme
court on 14.5.1999 in Kamlakar 6 Ors. Vs. Union of India &
Ors. (Interlocutory Application No 1 m Ciiil Appeal
3182/99, arising out of SLP (C) No. 19250 of 1995) the Apet
court has also granted to the applicants there the same
directions as given in Chandraprakash Badhavrao Dadwa's case
(supra .

3. Another set of applicants who were working in the

National Sample Survey Organisation (NSSO), Data Processing
Centres at Delhi. Calcutta, Nagpur, Ahmedabad and Giridih, had
filed O.A. .1621/98 which was disposed of by Tribunal s order
dated 7.1.1999. Noting that the applicants are identically
placed and similarly situated as the appellants were in the
cases before the Hon'ble Supreme Court referred to aboie, the
OA was allowed with a direction to the respondents to place
the applicants in-the higher pay scale of Rs.2000-3200 and
extendaal to them this benefit w.e.f. 1.1.1986.

1";
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V  4. Mrs. Shyamla Pappu/ learned Sr. counsel for the

applicants, has contended that the applicants in the aforesaid
eight Original Applications are identically placed as the
appellants in the cases before the Hon'ble Supreme Court
(supra) and they should, therefore, not be deprived of similar
benefits of being placed in the higher pay scales w.e.f.

1.1. 198& with all consequential benefits, including arrears.

5. We have seen the reply filed by the respondents

and heard Shri V.S.R. Krishna. learned counsel. A
preliminary objection had been taken by the respondents that

the Principal Bench has no jurisdiction to entertain these

applications in the present form as the applicants are working

in different cities in the country. This plea is. howeve'.

rejected having regard to the Roirble Chairman's order dated

3. 12. 1999 allowing the transfer petitions. Another preliminary

objection was that the application is belated and hit bi

limitation under Section 21 of the Administrative Tribunals

Act, 1985. Mrs. Shyamla Pappu, learned Sr. Counsel , has. on

the other hand, submitted that the question of limitation does

not arise as what the applicants claim in these cases is the

extension of benefit of the orders of the Hon'ble Supreme

Court in similar cases. She has relied on Amrit Lai Vs.

Collector, CEC (Revenue) (AIR 1975 SC 538) and K.I. Shephard

Vs. Union of India (AIR 1988 SC 688). Having regard to the

facts and circumstances of the case and noting that the

representations made by the applicants in 1998 for extending

the benefits of the aforesaid judgements of the Hon'ble

Supreme Court to the applicants have been rejected on various

dates in that year only, we are of the view that the plea of

limitation has to be rejected, subject to what is stated

be 1 ow

ft
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6  On the merits, the respondents have not raised any

serious objections. They have stated that the Department of

Statistics (DOS) have constituted a committee to examine the

placement of the Electronic Data Processing (ED?) personnel in

Data Processing Division (DPD) after the judgements delivered

by the Supreme Court and Tribunal which is expected to submit

its report shortly, but the same is not placed on record.

A

7. The main contention of the respondents is that the

applicants in the present eight O.As are not entitled for

extension of the benefits given to other applicants who went

to the Supreme Court in the aforesaid cases as those

judgements are confined to only those appellants. However, it

IS not denied that the applicants are similarly situated

employees working in van jus grades in NSSO in the Data

Processing Di^■isio!l- The Tribunal in OA i6-21./98 has also held

in similar circumstances that similarly situated employees

need not come to Court for seeking identical benefits whic+i

were earlier granted to their colleagues with which we

respectfully agree

8  However, it is relevant to note that six of these

applications ha^e been filed in the Tribunal in 1999 and two

11) 1998 for claiming benefits of higher ;>ay scales w.e.f.

1. 1 1988 based on the judgements of the Supreme Court in

orders datred 9. 12. 1996 and 25.9. 1998. The applicants have

admittedl} made representations for extension of the benefits

cf the higher pa: scales more than a decade later (see for

example representations dated 10,7. 1998 and 6. 11.1998)in 0.A.
613/99 which was taken up dur ing the hear.ng by learned Sr.

Counsel for the applicants It is also relevant to note that

in the similar cases which were before the Hon'ble Supreme

Court, reliefs were first given only to 48 appellants before

t
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then, and later on extended to^e others .ho had filed the
Revle. application. In th^'t^s and circumstances of the
cases, having regard also to the judgement of the Supreme
Court in M.B. Gupta Vs. Union of India (1995(5) Scale 29) in
such matters and the provisions of Section 21 of the
Administrative Tribunals Act. 1985, we consider it appropriate

in the interest of justice,that the monetary benefits flowing
from the fixation of the applicants in the higher pay scales
should be granted to them only from the date each of the eight
Original Applications has beer, filed before the Tribunal with
notional f ixat ion of pay w. e , f . l. 1. 1985 or from the date of

their promotion, whichever is later, with consequential
benefits accordingly.

9  ii-j the result, having regard to the facts and

circumstances of the case, the above eight Original

Applications (0. A. 2370./98. O.A. 2372./98, 0 A. 612.^99. O.A.

613./99, 0 A. 614/99, O.A. 615/99, O A. 616/99 and O.A.

617/99) are allowed with the following directions:

(a) Respondents to re\'iew the cases of the applicants

and identify their new designations and revised pa>-

scales in the light of the judgements of the Supreme

Court (supra) and place them in the appropriate

re^'ised higher pay scales notionally with effect from

1. 1,1986 or from the date of their promotion whichever

is later. For the reasons given abo\e, the applicants

shall be entitled to the benefit of the higher pay

scales with effect from the aforesaid date on a

notional basis and be entitled to the benefit of

arrears in the higher pay scales only from the date of
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filing each of the -Original Applications^ with

consequential benefits in accordance with law and

rules;

(b) The above, action shall be taken within four months

from the date of receipt of a copy of this order.

Parties to bear their own costs.

10. Let a copy of this order be kept in each of the

above Original Applications.

(S . P. 6Ts-wa s )
Member (A.I

• SRD'

(Smt. Lakshmi Swaminathan)
Member(J )

') UpJ

Priva'a Pecrc^a'y

ffr.Cf-! / ('-.••niclrclivc "7:
Lev; I :;;T


